PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptey (Liquidation p
FOR THE ATTENTION OF THE

rocess) Regulations, 20106)
57 AKI'.II()I,DILR.SL)I' TECPRO SYSTEMS LiMI TED

_ RELEVANT PARTICULARS ]
1 _Nifl_u: of corporate ‘.j_c,bl(tr Teepro Systems Limited - o
2 Datcof incorporation ul‘corpnrulc—dcbiar_m“_7Ng§/§ﬁ|i;cr-:ljla‘§6m T e
3| Authority under which?\;@rva‘ﬁ: debtor is ROC- Delhi T T e e

,_igc‘oggon_ugtu_rg distered Registration No. 041985 : —
4 | Corporate Identity No. / Limited Liability CIN: L74899DL1990PLC041985
Identification No. of co rate debtor

5

Address of the registered office and principal | REGISTERED ADDRESS - 106, VISHWADEEP TOWER, PLOT
office (if any) of corporate debtor

NO. 4, DISTRICT CENTRE, JANAK PURI, NEW DELHI DL

110058 IN
PRINCIPAL OFFICE ADDRESS TECPRO TOWERS, 11-A17,51
[ CROSS ROAD, SIPCOT IT PARK, SIRUSERI - 603 103, CHENNA
6 | Date of closure of Insolvency Resolution January 16, 2020
|_____| Process
7

Liquidation commencement date of corporate January 16, 2020
debtor

(vide order dt, January 16, 2020
Company Law Tribunal

passed by the Hon’ble National

» Principal Bench, New Delhi, in CA-
2683(PB)/2019 in CP No. (I1B)-197 (PB

)/2017, reccived by Liquidator

_— on January 22, 2020)

8 | Name and registration number of the Name - Mr, Ramachandran Subramanian
|| insolvency professional acting as liquidator 1P Registration No. IBBI/IPA-001/IP-PQ 1440/2018-2019/12136

9 | Address and ¢-mail of the liquidator, as Old No.29, New No.52, Raju Naicken Street, West Mambalam,

registered with the Board Chennai, Tamil Nadu-600033

|| E-mail address: subraman267@yahoo.com

10 | Address and e-mail to be used for

Tecpro Systems Limited, Unit no.2, First floor, No.25, First Main
Road, Gandhi Nagar, Adyar, Chennai-600020, Tamil Nadu
E-mail Address: liguidator.tsi@oemail.com

It | Last Date for submission of claims February 14, 2020

ribunal (Principal Bench, New Delhi
16™ Jan 2020, received by Liquidator

correspondence with the liquidator

Notice is hereby given that National Company Law T ) has ordered the commencement of
liquidation of Tecpro Systems Limited vide order dtd. on 22" Jan 2020,
The stakeholders of Tecpro Systems Limited are hereby called u

pon to submit a proof of their
to the Liquidator at the address mentioned against Item No. 10.

claims on or before 14" Feb 2020

The financial creditors shall submit their proof of

' claims by /clefmién;@s only. All other stakeholders may submit the proof of
claims in person, by post or electronic means. ) 2
K3
ey 2\
Submission of false or misleading proofs of claim shalll(gfl ct penalties. ;
-l &
Date: Jan 23, 2020 SEQ, .g,%\ww{gs Ramachandran Subr:;imfmian
Place: Chennai .\f”’lt\-— 4 Liquidator
\‘Ul(s.‘i'e_\‘ V. IBBI/IPA-001/1P-PQ 1440/2018-2019/12136
Further to the public announcement, please note, o

ission of proof of claims is to be made in acc0(dar}ce with Chagter V of the Insolvency and Bankruptcy Board of India
Th.e S-lijbl:;::’g:oges[;) Regulations 2016. The proof of claim is to be submme'd by way of the' following specified forms along with
(Liquida A roof in support of claim. You may submit these forms electronically by accessing the respective URL (Web address)
>Form C-. oot of Clai by Opeaioal Crediors xcen Werkmen .

mrg;/_/zfnnz.cimchsZinKHaOSncngQ)'{)
Proof of Claim by Financial Creditors (https:/zfrmz.com/I D3US04NXUwj6AcsSICA r)

>Form D - Pro f Claim by a Workmen or Employee (htms://zﬁ'mz.comlo_UzAuTQ;I_bLgaSnylgEV()

>Form E - PmoforCIG_lm b)’ Authorised Representative of Workmen or Employees (mtp_szllzfnnz‘com/gIY2A4kQDa_\4sklia_T_X__y_gb)
>Form g - *;rrzzft‘; el b’y any Other Stakeholder (hitps:/2frmz com/uRSpNZKI NIaNgY 8OHGDT)

>Form G -

P tively, the above mentioned forms can also be downloaded from the IBBI websiie
ternatively,

h_ttgs://ibbi.gov,in/hgme/download_s




